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targets for 2021-2030, including to reduce the emissions intensity of its GDP by 33 to
35 per cent by 2030 from 2005 level. This is an economy-wide target and includes the
contribution of emission reduction from several sectors including industries.The NDCs
are anchored in eight National Missions under National Action Plan on Climate Change
(NAPCC) and schemes and programmes therein, including, inter alia, the schemes of
Perform, Achieve and Trade (PAT) and Faster Adoption and Manufacturing of Hybrid
and Electric Vehicles in India (FAME India) to reduce energy consumption among

specific energy intensive industries in the country.

India's efforts on climate change are recognized globally and it is one of few
countries whose actions are compliant with Paris Agreement goals. India's climate
actions led to reduction of emission intensity of GDP by about 21% between 2005 and
2014, against India's voluntary pledge to reduce the emission intensity of its GDP by
20-25 % by 2020, compared with 2005 level.Voluntary efforts of various stakeholders in
climate action will enhance our achievements and industries are encouraged to plan

their own pathways to reduce emissions.
Forest land diversion report

3225.  SHRI JOSE K. MANI:
SHRI HUSAIN DALWAL:

Will the Minister of ENVIRONMENT, FOREST AND CLIMATE CHANGE be

pleased to state:

(@ details of area of forest land diverted since 2008 under the Forest Conservation

Act, 1980 for non-forestry activities, year-wise and State-wise;

(b) details of diversion which followed the Ministry's guidelines requiring
completion of the recognition of forest rights to obtain free prior informed consent of

the Gram Sabha's prior to the diversion of forest lands, if not, reasons therefor; and

(c) whether compensation for extinguishing of recorded forest rights of forest
dwellers, including rights recognised under Scheduled Tribes and Other Traditional
Forest Dwellers (Recognition of Forest Rights) Act, 2006 has been provided to right

holders, if so, details thereof, State-wise?
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THE MINISTER OF STATE IN THE MINISTRY OF ENVIRONMENT, FOREST
AND CLIMATE CHANGE (SHRI BABUL SUPRIYO): (a) Ministry of Environment,
Forest and Climate Change has launched an online portal namely 'PARIVESH' for
submission and processing of online proposals for approval of use of forest land for
non-forestry purposes under Forest (Conservation) Act, 1980. As per the information
available in the portal, a Total area of 69,414.32 hectares of forest land have been
approved for non-forest use under Forest (Conservation) Act, 1980 in the last five
years. The State/UT-wise details are given in the Statement (See below). During the
same period more than 1,29,000 hectares has been stipulated for Compensatory

Afforestation.

(b) Compliance under Scheduled Tribes and Other Traditional Forest Dwellers
(Recognition of Forest Rights) Act, 2006 (FRA) is ensured prior to any approval for use

of forest area for non-forestry purpose under Forest (Conservation) Act, 1980 is accorded.

(c) Land acquisition is undertaken by the Central and State Governments under
various Central and State Acts, including the Right to Fair Compensation and
Transparency in Land Acquisition, Rehabilitation and Resettlement Act, 2013 (RFCTLARR
Act, 2013) and the provisions of the RFCTLARR Act, 2013 are implemented by appropriate
Government as defined under Section 3 (e) of the said Act. As such information on
State/UT wise land acquired, rehabilitation and resettlement are not maintained at

Central Government level.
Moreover, Section-5 of FRA, inter alia, empowered Gram Sabha to ensure that;

(i) the decisions taken in Gram Sabha to regulate access to community forest
resources and stop any activity which adversely affects the wild animals, forest and

the biodiversity are complied with; and

(i) the habitat of forest dwelling Scheduled Tribes and other traditional forest
dwellers is preserved from any form of destructive practices affecting their cultural and

natural heritage.
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